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CENTRAL ADMINISTRATIVE TRIBUNAL.: GUWAHATI BENCH.

O.A.‘No 210 of 2005

~ + % . DATEOF DECISION: 16.08.2005

Dr.M.C.Sharma, Railway Counsel

APPLICANT(S)

Dr. Jogendra Chakjf*:abo rty
Mr.G.K.Bhattacharyya ' SR. ADVOCATE FOR THE
S APPLICANT(S)
- VERSUS -
U.O.L & Others RESPONDENT(S)

ADVOCATE FOR THE
- RESPONDENT(S)

THE HON'BLE MR JUSTICE G. SIVARAJAN,, VICE CHAIRMAN.

THE HON'BLE MR. K.V. - PRAHLADAN, AD_IVHNISTRATIVE MEMBER.

1. Whether Repqrters of iocal papers may be allowed to see the

judgment'?
2. Tobe f‘eferred to the Reporber or not?

3. Whether their Lordshlps wish to see the fair co
' judgment? ~ .

4. Whether theJudgment is to be cwculated to the other Benches"
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CENTRAL ADMINISTRATIVE TRIBUNAL : GU AHATI BENCH.

Origlnal Application No 219 of 2065

Date of Order: This, the 16th day of ﬁugust 2985

THE - HON'BLE MR JUSTICE G SIVARAJAN VICE CHAIRMAN.

THE HON'BLE MR K.V. PRAHLAD%N ADMINISTRATIVE MEMBER._

Dr. Jogendra Chakraborty

S/o0 Late Jitendra Nath Chakraborty
R/o Ward No.IV (Jumbasti)

P.0: Badarpur — 788 806

Dist: Karimganj, Assam.

. Applicant.

By Sr. Advocate Mr G K. Bhattgcharyya Advocates Nr B

.'Choudhury & Mr. D Goswami.

- Versu5'—

1, Unlon of Indla

Represented by the General Manager

N.F.Railway, Maligaon
-Guwahati-11. «

2. . Secretary (Estt.)
Railway Board
Ministry of Railways
.New Delhi.

3. Director (Estt.)
Railway. Board
- Ministry of Rallways
New Delhi

4. Chief Medical Director
N.F.Railway, Maligaonh
Guwahati, Assam.

By Dr. M., C. Sharma, Railway counsel.

".;.,., Respondents.



o e g

t

"0ORDER_(ORAL)

SIVARAJAN J (V. C)

The app"LJ.cant has ret:.red from the services under
the' respondents as a Se’lectx.on Grade Sr. Medical
Super_infendent on 28.2.2002, HJ.S grievance is that. though
one of his junlors (according to h:.m) — Dr. P. K, Bora was
pmmoted retmspectlvgly fmm 1.4.1994 to the Selection
Grade' an‘_dv' furt_h‘é,r promoted ‘as_ SA Grade w.ve.f.' 28.7.2000,
the appliéan'i: who wa;s senior Ato' said Dr. P. K. Bora was not
given‘ tfhe said pbomotion's‘. .The applicant - had ;nade a
representatlon befone the Raﬂway Bcand on 18. 8 2004 which

was dlsposed of by the Railway Board as per communxcation

dated 7.3.2905 which is pmduced as enclosure to the

- communication dated 15.3.2005 issued from the office of the

General -Manage’r (P), Maligaon (Annexurve-IV) It is stated

in the said onder that the representat:s.on of the apphcant

had been exammed none of the ]unlors of the app'LJ.cant ‘
have been pmmoted to Se’lectmn Grade t:ﬂl date; as per the

rev:.sed sen::._orxty,- apph,cant s tum -for pmmot:.on to SA

Grade did not come till “his retirement on  28.2.2002;

therefore, the question for ‘his' promotion (non-promotion)

to SA Gr:a‘de does not ai"ise'.

2. ‘ . Mr. 6. K. Bhatfacharwaﬁ, learned sénior cdunsel
appearing for the féppli‘c'ant submits that the épp'{icént was

promoted to the post of Selec.tion- Grade in theﬂpay scale of

: Rs.14,'3(_)_9-18,390/- 'wy.e.f. ' 1.9_,.1997 whereas Dr'.. P.K._Bora was

promot'ed: to the said grade dnly on.1.11.1897. Counsel



'.Smeits tﬁat éhé statement made in the\imbugnedvoéder is
factually incorrect.
T ‘We have also heard Dt.. M. C. Sharma;;Aleafnéd'.
Raiiway couﬁéel appéaring for the respondenfs. We findfthat’
the Railway Board has asserted(fhét none of the juniors to
the appllcant have been. promoted to the SA Grade till date'-
and that. as per the revised seniority the applicant’s tum
to SA Grade did not come till his retirement qn 28.2.2002.
The appiicéht has produced a copy of "the order' dated
6/8.5. 1988 which would show that the applicant was promoted
to the Selection Grade on 1.9, 1997 and.Dr; P. K. Bora was
’prnmqted , to the said grade onty on 1;11;i997. The
Govemment of India ofdér.date& 19.4.2662 (Annexure-I) was
passed after the fetiremént of the Qppiicant on1?8}2,2002.
H;)wever; by the said ‘order : retrospective pmrﬁotions were
- given in the‘ post of Selecti6n~ Grade on ‘the basis of
B Supremé Court decision. On the da;e when Dr.'ﬁ. K. Bo%a was
retm.spe;fc‘fively pfomoted on 1'.4.19'94, if, as a matter of
fact, the applicant was séniorifo Dr. P.-K. Bora in. the
lower posf,._certain1§> notwithstanding his rétirement'fin
February,f2992‘he wbuld have beenApromdte& to tﬁe post of
Selectidﬁ »6rade on the date Qﬁen Dr. “P. K. Bora was
p romoted aereléction Gfade..Based on 5uch‘prom$tion'when"
further ‘pfohotion to the  post of SAA‘Grédé was made on
12.4.2632 (Ahnexuré-II)‘ nptwiths{anding the retirement of
the éphlicant in February} 2602, he shouid have been
‘}promoted to the. post of SA Grade on the date when Dr P. K.

Bora was prnmoted to that post Gr 28.7.2000. If such



LS

pm;notions wefré given to the applicant even though' no

arrears of pay based on such not:.ona'l. pmmot;ons we re

*

. given,, the app'l.:.cant wou'l.d have been entz.t'Led to some other

retiral benefits.

4, Now the question is as to whether.Dr. P. K. Bora

about whom the applicanf has mentioned as junior to the
applicant as per the seniority 1ist/'mvised-se:}iority list’

in the lower pb'st including the Selection Grade posf The

;respondents have already stated that none of the juniors to

the ‘applicant have been promoted as SA Grade as per the
revised senmmty Of course nothlng- is mentloned about

the - retrospectlve pmmctmn to the post of Selection Grade

'If, according to the apphcant the factua't details stated

in the Rallway Boardtletter is mcorrect, the Aappmprz.ate
cbur’se' for 'the ‘ép‘plic_‘aht s\;as tfd 'f'ile further
representation/reviéw application before the',Ra.i'{.way B\o'grd ‘
itself pointiﬁgf'out thé crorrect faéts Adr-ni.ttedly, this has
not been done and instead the appucant has chosen to file
this apphcat:.on before this Trlbuna't in respect of the

dlsputed question of facts. Thls Tribunal is not the proper

- forum to resolve any disppted question of facts. If the.

applicant makes | further _mpresehtatio_n before the Raiiway

Board poi'nting out the incorrectness of the stétement made

in the Railway Board order dated 7.3.2005 touching the

merits of the matter, certainly the Railwayv Board will

consider the same and pass a;ipropriate orders in accordance

" with law on merits. Accordi'ng.ly, the applicant is directed .

to file representation before the respondents settling out

%
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- atl the.féytuai details within one.month fromvtodéy and if

any sﬁch"representation is- filed “the ‘respondents will

dispose of the same withih three months thereafter.v

"The 0.A. is dismissed as above at the admission

stage itSelf.

| &

 (K.V.PRAHLADAN) :  (G.SIVARAJAN)
ADMINISTRATIVE MEMBER  VICE CHAIRMAN
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Dr. Jogendra Chakraborty
ceeeieee Applicant.

- Versus -

Union of India & others.
........... Respondents.

The applicant posted at Kathiar Division Railway Hospital
as Assistant Medical Officer on ad-hoc basis against an
existing vacancy, where he joined on 27.10.67.

After receiving a 14 days notice from respondent No. 1, the
applicants service was discontinued from 05.01.72, although
he has rendered service in the department.

The applicant was selected in U.P.5.C. examination for Indian
Railways and appointed as Assistant Medical Officer vide
Railway Board's letter No. 72/E{(GR) 1/7/27 dated
18.04.1973.

Year 1988 and year 1989

01.09.97
28.02.02

10.04.02

12.04.02

10.08.04

06/08.05.98

15.03.05

He was promoted as Divisional Medical Officer in the year
1988 and then as Sr. Medical Officer in the year 1989.

On 01.09.97 the applicant got Selection Grade.

The applicant retired from service as Senior Medical
Superintendent, Maligaon in the Selection Grade.

Revision of seniority list in conpliance to Hon'ble Supreme
Court judgement dated 10.04.01 was published vide letter
No. E(O) 1/2001/SR-6/4 dated 04.02.02, by the Board by its
wireless message No. E(O) 111-2002/PM/42 dated
10.04.2002 addressed to all General Manager of Indian
Railways Published a list, whereby 195 Officer's of IRMS
were given proforma placement in Selection Grade.
Annexure - I, Page S

On 12.04.02 the Railways Board, vide its wireless message
No. E(O) 111-2002 /PM/ 44 addressed to all General Manager
of Indian Railways Published another list consisting 66
Officers of IRMS were appointed to officiate in S.A. Grade.
Annexure - 11, Page <20

An appeal/representation was filed by the applicant
through proper channel before the Railway Board.

Railways Board's letter XXR No. E(O) Pt. 1 dated 6/
8.05.98, the applicant was placed in selection Grade w.e.f.
01.09.97 and Dr. P.K. Bora w.e.f. 01.11.97, this fact shows

that the applicant is senior. —
Annexure -1II, Page <0b

A letter No. E/41/111/236-1(O)Pt.1I dated 15.03.05 was
received from the General Manager (P) Maligaon, wherein
it was stated that none of the Medical officers junior to the
applicant have been promoted to Senior Administrative
Grade till date.

Annexure - IV, Page o 7




"IN THE CENTRAL ADMINISTRATIVE TRIBUNAL ::

GUWAHATI BENCH

0.A.No. A0 /05

Dr. Jogendra Chakraborty

.......... Applicant.
- Versus -
Union of India & others.
........... Respondents.
I NDE X
SL.NO. PARTICULARS PAGENO.
L Original application 1-7
2. Verification 3
A Annexure-1 9-19
4. Annexure - 11 20-24
5. Annexure - 111 ' 25-26
6. Annexure - IV 27- 28
Filed by :
&i]d&m

Advocate



IN THE CENTRAL ADMINISTRATIVE TRIBUNAL ::
" GUWAHATI BENCH :: GUWAHATI.

(Aﬁapplication undersection 19 of the Central Administrative Tribunals Act, 1985).

OA.No. A0  of 2005,

Dr. Jogendra Chakraborty

S/ o0 - Late Jitendra Nath Chakraborty
R/ 0 - Ward No. IV(Jumhbasti),

P.O. - Badarpur - 788806,

District - Karimganj, Assam.

- Versus -

1. Unionof India .
Represented by the General Manager,
N'F. Railway, Maligaon, Guwahati - 11.

2. Secretary (Estt)
Railway Board,
Ministry of Railways
New Delhi.

3.  Director (Estt.)
" Railway Board,
Ministry of Railways
New Delhi.

4.  Chief Medical Director,
N.F. Railway, Maligaon,
Guwabhati, Assam.

...... Respondents. |

Contd.....
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_Filed_ b
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(i)

@

(i)

.

PARTICULARS OF THE ORDER AGAINST WHICH THE
APPLICATION ISMADE :

Illégal and arbitrary action of the respondent authorities in not including
the name of the applicant or assigning his correct position in the revised

seniority list and thereby depriving him his subsequent promotion.

Action of the respondent authorities in meting out arbitrary treatment
to the applicant with regard to his promotion to Senior Administrative
Grade and promoting officers junior to him.

JURISDICTION OF THE TRIBUNAL:
The applicant declares that the subject matter of the order against which
he wants redressal is within the jurisdiction of this Tribunal.

LIMITATION :

The applicant further declares that the application is within the
limitation prescribed under section 21 of the Administrative Tribunals
Act., 1985. ’

FACTSOF THE CASE :
That the applicant begs to state that after completing his MBBS
examination he applied for and was appointed as Assistant Medical

‘Officer on ad-hoc basis under the N.F. Railway against an existing

vacancy and was posted at Katihar Divisional Railway Hospital, where
he joined on 27.10.67.

That after joining the appliant continuously discharged his duties
sincerely and to the best of his abilities. As the applicant continued for
a long time on ad-hoc basis without any break he was hoping that he
would be regularised as per existing rule and procedure that if an ad-
hoc employee continue in service beyond 90 days, his service should
be regularised. But all of a sudden the applicant received a 14 days

Contd.....



(i)

(iv).

v).

-3-
notice from respondent No. 1 whereby his service was discontinued

from 05.01.72 i.e. after he has rendered more then 4 (Four) years of ad-
hoc service in the deparment.

That thereafter, on the basis of examination conducted by the UP.S.C.
for Indian Railways in the year 1975 and his qualification the applicant
was selected and appointed as Assistant Medical Officer vide Railway
Board's letter No. 72/E(GR)1/7/27 dated 18.04.1973. Owing to his
dedicated and effecient service he was promoted as Divisional Medical
Officer in the year 1988 and then as Sr. Medical Officer in the year 1989.
On 01.09.97 the applicant got Selection Grade and he retired from
service on 28.02.02 as Senior Medical Superintendent, Maligaon in the
Selection Grade.

That the appliant begs to state that as per Railway Board's letter No.
22/E(GR) 11/9/4 dated 16.09.93 ad-hoc doctors who later qualifies
through the UPSC examinations should be treated as on regular
continuous service from the date of their initial ad-hoc appointments.

That the Railway Board in compliance to Hon'ble Supreme Court's
Judgement dated 10.04.2001 in Civil Appeal No. 2478-2479 of 2000 and
consequent upon revision of seniority vide its letter No. E(O)I/2001/
SR-6/14 dated 04.02.02, the Board by its wireless message No. E(O)
111-2002/PM/42 dated 10.04.02 addressed to all General Manager of
Indian Railways published a list whereby 195 officers of IRMS were
given proforma placement in Selection Grade with effect from the date
mentioned against their names till the date of their actual placement in
Selection Grade.

On 12.04.02 the Railway Board vide its wireless message No. E(O)
111-2002/PM/44 addressed to all General Manager of Indian
published another list whereby 66 officers of IRMS were appointed to
officiate in SA Grade with immediate effect on their railway itself by

Contd.....
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creating supei'numerary posts wherever necessary and they should
also be allowed proforma promotion in S.A. Grade with effect from
the dates mentioned against their names.

Copies of the list dated 10.04.02 and 12.04.02
are annex'gd herewith and marked as
ANNEXURE I & II_respectively.

(vi). Thaton coming over the above two lists, the applicant on perusal was
shocked and Surpﬁsed to find that his name was not shown in the list
while the name of officers who were much junior to him appeared in
the two lists, particularly Dr. P.K. Bora whose name appeared at Serial
No. 74 in the list dated 10.04.2002 whereby he was given proforma
placement in Selection Grade w.e.f. 01.04.94 and at serial No. 44 in the |

- list dated 12.04.02 whereby he was given proforma promotionin 5.A.
Grade w.e.f. 28.07.2000. |

. In point of fact, the applicant states that as per Railwa?{ Board's .
| T o atidonde \ ST o E/41/T/R36 1 (O P F:6/REIE
letter XXR No.E@M{ﬂﬂﬁMfé&ﬁﬁ&ZJ the applicant was placed in
Selection Grade w.e.f. 01.09.97 and Dr. P.K. Bora w.ef. 01.11.97 this

fact shows that the applicant is senior.

Copy of the letter dated 6/8.05.98 is
annexed herewith and marked as
ANNEXURE -III.

(vii). That thereafter on 10.08.04 the applicant filed an appeal/representation
before the Railway Board through proper channel stating the above
facts as to how an officer who is otherwise junior to him has superseeded
him to S.A. Grade till his retirement and prayed that his seniority in
the list dated 10.04.04 (Annexure - I) be assigned correctly and thereafter
he be placed in S.A. Grade from the date Dr. P.K. Bora has been given
proforma promotion to S.A. Grade.

Contd.....
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(viii) That now the applicant has received a letter No. E/41/1I1/236-1(O) Pt.

(ix).

()

(i)

(iv)

II dated 15.03.05 from the General Manager(P), Maligaon forwarding
Railway Board's letter dated 07.03.05 to him in response to his appeal
dated 10.08.04 wherein it was stated that move of the medical officers
junior to the applicant have been promoted to S.A. Grade till date.

Copies of the letter dated 15.03.05 is annexed
herewith and marked as ANNEXURE -1V.

That the applicant begs to state that he is left with no other alternative
remedy but to approach this Hon'ble Tribunal for appropriate relief
which is otherwise due to him.

GROUNDS FOR RELIEF WITH LEGAL PROVISIONS :

For that the action of the authorities in omitting the name of the
applicant in the list dated 10.04.04 (Annexure - I) is highly illegal,
arbitrary, discriminatory and in violation of principle of natural justice
and as such the impugned action of the authorities is bad in law and is
liable to be set aside.

For that the action of the respondents in not promoting the applicant
but promoting officers who are junior to the applicant to the S.A. Grade
superseeding the appellant is illegal, arbitrary violative of laid down
procedures and as such the impugned order is bad in law and is liable
to be set aside.

For that it will be apparent from letter dated 6/8.05.98 (Annexure - II)
tht Dr. P.K. Bora is junior to the applicant and as such the action of the
authorities in rejecting his appeal mechanically and arbitrarily is bad
in lJaw and liable to be set aside.

For that in pursuance to the Judgement of the Hon'ble Supreme Court
all the doctors in the list were given proforma promotion to the
Selection Grade from an earliar date and the consequential promotion

Contd.....
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to S.A. Grade and the applicant would also have been so promoted
but for his retirement on 28.02.02. However, since the promotion were
given with retrospective effect, the applicant is also entitled to the
promotion and to get the other financial and consequential benefits
not withstanding the fact that he retired from service w.e.f. 28.02.02.

For thatin any view of the matter the impugned action of the authorities
in denying the applicant his due promotion for no apparent reason is
bad in law and liable to be set aside.

DETAILS OF REMEDIES EXHAUSTED :
That applicant had filed a representaion/appeal dated 10.08.04 before
the Railway Board but the same was rejected by letter dated 15.03.05.

MATTERS NOT PREVIOUSLY FILED OR PENDING WITH ANY
OTHER COURT :

That the applicant further declares that he has not previously filed any
applicantion, writ petition or suit regarding the matter in respect of
which this application has been made before any court or any other
authority or any other bench of the Tribunal nor any such application,

writ petition or suit is pending before any of them.

PRAYER :

It is therefore, prayed that Your
Lordships would be pleased to admit this
application, call for the entire records of the
case, ask the respondents to showcourse as
to why the name of the applicant should not
be included in the revised seniority list
dated 10.04.02 (Annexure - I) at his correct
position and thereafter promote him to
Senior Administrate Grade from the date
when his junior i.e. Dr. P.K. Bora as shown

Contd.....
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in promotion list dated 12.04.02 (Annexure
- II) was promoted and after perusing the
causes shown, if any and hearing the parties
direct the respondents to include the name
of the applicant in the revised seniority list
dated 10.04.02 (Annexure -I) and thereafter
promote him to Senior Administrative
Grade from the date when his juniors were
so promoted with all consequential benefits
and/or pass any other order/orders as
Your Lordship may deem fit and proper.

And for this act of kindness, the applicant as in duty bound shall ever
pray.

9. INTERIM ORDER IF ANY PRAYED FOR :
Does not arise.

10. DOESNOT ARISE.

11. PARTICULARS OF BANK DRAFT/POSTAL ORDER IN RESPECT OF
- THE APPLICATION FEE.
() I1P.O.No. . 261162338
() Date : >-2-08
(iii) Issued by Guwahati Post Office.
(iv) Payable at Guwahati.

12. LIST OF ENCLOSURE :
As stated in the INDEX

Contd.....
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VERIFICATION

I, Sri (Dr.) Jogendra Chakraborty, son of Late Jitendra Nath Chakraborty
aged about ___years, resident of Ward No. IV(Jumbasti), P.O. - Badarpur -
788806, in the district of Karimganj, Assam do hereby verify that the
statements made in Paragraphs NoAAGDAGD A(v ) 4 (N1) anmd AW
are true to my personal knowledge and the statements
made in paragraphs No. ___ AW A(vi) am A A i) are believe
to be true on legal advice and that I have not suppressed any material fact.

And I sign this verification on thisO* day of August, 2005 at Guwahati.

Place : Guwahati.

Date : (¢).08.2005. PR Jogewchs_elaknaborf

—

Signature of the Applicant
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v o GOVE RNMENI OF INDIA (BHARAT SARKAR)
- - MINISTRY OF RAILWAYS (RAIL D/IANH\/\LAYA )
- (RAILWAY BOARD)
wRwR N
THE GENERAL MANAGERS o . WIRELESS/POST CCi
CENTRAL RAILWAY/MUMBAL ‘ . CUABSUED ON: 10.04.2602

EASTERIMN RAILWAY/KOLKATA
MOPTUERN RAILVWAY/NEW DELH] .

\40 THEASTERN RAILWAY/GORAKHPUR
NORTHEAST FRONTIER RAILWAY/GUWAHATI |- !
SOUTIHERN RAILWAY/CHENNAL R '

SCUTH CENTRAL ;(AluWAY/bECUNDERABAD., 4 o
SOUTH EASTERN LATLWAY/KOLKATA ' C
WESTEIM RAILWAY/AMUMBAL

CLW/CIHTTARAIIAN

NO.E(O)-2002/PN/42 () IN COMPLIANCE WITH THE HOMNDLE SUPREMS
COURT'S JUDGEMENT DATED 10.04.2001 IN CIVIL APPEALS NOS, 2478-2479 0F
2000 AND CONSEQUENT UPON THE REVISION OF SENIORITY VIDE BOARIS
LETTER KOE(O)2001/SR-6/14 DATED 4.2.2062, MINISTRY OF DAILWAYS [IAYE
DECIDED THAT FOLLOWING OFFICERS OF I1RMS SUOULD 1E ALLO WS
PROFC,MA PLACEMENT IN SELECTION GRADE WITH EFFECT Fio oL THE LATE
. MLNTIOL\ILD AGAINST THEIR NAMES TILL THE DATE OF TLLLi ACTUAL
PLACEMENT IN SELECTION' GRADE () THESE OFFICERS ‘SHALL NOT Li:
2 g..r,.nu_,s.—.t.) 1O PAYMENT, OF ARREARS FOR HE PERIOD, BEFORE ACIUAL
PLACEMENT IN SHLECTION GRADE:- | |

SO MAME (DRS.) " RLY. DOB DATE OF
' - PROFORKA
PLACERENT 51_1___-_
. LALITHA SRAQ. SN 29/07/41  37/06/92
2. 5.8 ui“l/u\/ I PAT S 20/06/0 - 27/66/92
3. & z;xmm 1’Unf~‘ 3 5 LA 27am
4o CPVUMAIADEVAN 8 o L qsmin w62
yd :"; YDV o WNE V0 5s aTem e
T BHATTACHARYYA : i P
O

o

a2 L S T o P T S
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DATE O -

o PRGFORMA

PLACEMEMNE TN &

. M. SATYA KALYANI

SHANMKAR LAL
MAJUMDAR

Cpmrmer™ T

3. DARSIHAN K. AGICHA

9. NARAYANA
o SAR VO'l‘[-IAI.\'lAl\!

1.0.' 1\/ SUI;ASINL S

IIASHI HARIMNATH ¢

1J% YESIIAL RANJAR

s cmﬁ\m\nomy oy
I\h’\mJUl

5T RENUEA
. SUBRAMAIIAH

CPATTHCAR
P71 DHANALALY
L6 N, PADMAMADIIAN

9, AMTAUL RALUM .-
HUSSAINS » e
w0, PRITAM SiMOH SALUIA

P RAVIR

LIRENSIUII

DI S 16104 D
.

ATALVA

1.
2o VIRYA N cafsd
SEALVA
S CHALTOFA

25, 8K GROVER
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DY AT
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»HO. NAHE@RS) RLY. DOB  DATEOF
, PROFORMA

PLACEI\L NTINSG
26. SURENDRA VIKRAM N 04/09/45  23/04/93
SINGil :

27. NP Ig.’\TARAJAN C .S . 171238 .23/04/93

Ji T.SLATHAMANOHAR S . . US/L4S | 23/04i93

29, SUBASHCHANDRA NP . 0102146 23/0493

DA —

30.  N.N. BHARDWAI | N 1504538 01/04°94
31 rm'-f:L*'zLAmmvg L SC T 04/02/46 010494
 KANTHAM ‘ . |
32 JP.LATTA LN L 30/1/40 01/0494
33, $. PRABIAVATHY S 04/12/45  01/9494
34, SYENRASOOL  SC OUOTAM3  G1/64nd
35, CIH.HAREARAN S 08/11/43 01704794 ..
35 VUAYKUMARDUBE N 19/11/42  01/04/94
37, ASLOKKUMARMITTU N 16/10/46  01/04°94
38, 1S, :)HAK»’WSA’I"I‘U; N 25/12/41 01/04:94
39, RR MANOLKAR LW 16/10/46 01704094
40, TALHAYSITYAM N 24006/44  01/04/54
SHARMA
41 F.CLADIKARI . E13/05/42 01/04 94
2. PTLGABNAYAK WL 0040 010554
43, P.LAMBAIVA RAO SC 1S/G7/43  01/G4:94
44, 1.0 LKBOTE C 10/940 01/04S4
(45 UnDAS NE/E .01./61/44 L 01/04/94
//1.(/ K i, SENLASKAR NF 01/08/47 01/04/94
o '
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5.0, NAME (BRS.) RLY. DBOB  DATEOw
'  PROTOHR
PLACERFLIT 110
47.  NARESH KOHLI SE© 20/11/42  01/04/94
48, VK. JOHRI N 09/09/42  01/04/94
49.  S.G. MAKODAY WIC 2200545 01/04/94
50.  MELNA Y. SARIN Y 10808 01/04/94
\//}: N};I. DARUA - N]". U342 0]{'()4/’{)4
52 G, SRINIVASA RAO S0 5/65/37 01/04/94
53.© CVPRABIIA 5 13002/43 01/04/94
54, PALA S 20/10/44  01/04/94
© SURYANARAYANA |
55 MOMINI MOUAN L 2000745 0104/ |
MOIIANTY :
S6.  SULABHA D, DISWAS C 20/08/43  01/04/94
(MRS) | "
57, G BOYANNA S 0TI 00
58, KANTI PRASAD N U146 017047
9. SK.BHATTACHARYYA I 2900738 01104744
60. JAWAHARLAL GUPTA N 0710142 010445
61, NK.JHA W 260144 01044
62.  Y.I.SARIN W SSOIAT G104
53, AC.IL MATIUR N CHIOMY T
64.  CHITRA JOHRI - N 3000743 0104754
G 65. DIPIKA' CLIAKRABORTY NE/SE . 07/08/45  01/04/94
66. JAYANTI E 09/04/47  01/04/94
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HAM (DRS) RLY.

ANNERL RE

DOB

- BATE OF

FROFORMA
PLACEMENT INSG -

k7 P BORA

$P. GUPTA oW

ASHOL KUMAR ~ C
SHRIVASTAVA i

JAHAN ARA E
. SUB{IA REDDY g

PRARIIAKAR VOICHAL 'S

‘R.S. TIWARI W

[RENE EDWIN SE/SC

NF

SANTOSHIAIN (MKS) . C
C.C. }NTO C

B. SITA KUMARI S

I

PRTHVISINCI GEROT W

AMIL HENRY W
ARUNA Y. ULLAL s |

A KUMAR - W

RAVINDR,

O JADN

TS DA QA DN AL
s AA SAPATYH

MU ISRV 4 (R A S X4
(J NIMARALY (ac iy

[ AR Lers
.l SAR ML
v A -
A PATREA SE

il PATNAIK

H{ PARAMESWARA S 4

Nt

13/08/46

e o~ e
i0/08/43

' 25/01/47

" 01/07/46:

"t 22/01/46

13/06/45
17/08/45

01/01/46

17/02/46

0112147

15/10/44
09/62/47
10/69/45

01/07/45

26/03/43
20/01/47
01/08448

12/04/4%

02/11/47

10/04/49

01/04/94

Ty AN LI
012404

01/04/94 - - -

01/04/94

- 01/04/94

01/94/94.
01/04/94
01/04/94
R
01/04/94
01/04/94
01/04/94
01/04/94
01401794
01/04/94

01/94/94

01/04/94
(1704794
01704794

01:/04/94

.01/04/94

01/04/94
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S.000 NAMUE (DRS.) TSP WO DATE OF (9)\ .
PitOIORRIA .
PLACEMENT J L

8%, KRISHNA KUMAR  NIC  17/n5/48 01/04/94
89. OP.SANTHANAM =° 1700545 01/04/94
06, KALYAMICHATTDRIT® L' 07/10/44  01/04/94 "
9], NIRODERANJANROY L 03/09/42  01/04/94
B RS ) SX. UPADHYAY e s ououd
: - 93, RAMABASU | UONBN 030048 02/09/94
4. MUSTAQUE ABMED N 22/ 0o
" KIIAN
095,  DAVID CHELLARAI N C0TI08/45 02709791
96, K.SUBBARAO L SC 010739 02/09/94
97. BMADHAVARAO. . . 02106049 01/03/95 -
J 0. NSAYYAR Lo Wl 1102045 01/03/95
| ‘ 95. NINIBAWA Ce oW r 131047 01/03/85
.'; AOT KARMESWARDAS. . NF 01/03/45  01/03/95
¢ M7 RAMENDRADUTTA -~ NF 27/02/40  01/03/95
CHOUDHURY .
10z JAGADHATRIRAY SE 20/02/46  01/03/95
103, PURNENDU GOSWAMI T 040543, 0103095
£ ApH TR DUITA  + . ME 25411 Ui
CHOWDIIURY
165. SURLSH YESHWANT W 2000547  01/03/95
KALGONKAR - g |
145, DINESHWAR SIIARMA N 31/01/46 * 01/03/95
167. MANJUSEEWAL ' N 19/04/50.  01/03/95
108, KR KOTESWARA RAO SC 1506145 01103195
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TR AT e e A
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SNO. NALIE (DRS.) RLY poB  DATEOF »
e S PROFORMA
PLACEMENT IN SG
09, PRATHISRINIVASULU  SC  15/04147  0L/0395
L0, SVSK GANGADUARA  SC  26/08/as  01/03095
RAO
111, T.VEE RACHARY. ©SC O 15/07/40 010395t
[12. NEE:. KAN]II(JOb‘V/“ﬂ N 25/02/44 0103195 ¢
113. K.JASAN MOHAN RAO sc oui0M6 0103195
{14, TARA CHANDRIKA S 26/04/47  01/03/95 75
115, ALGK KUMAR Q‘uv'r/_\ L 01/07/43 - 01/03/95 i1 &
116. J.C. BORGéiff;\\m N 01/02/40  01/03/95 - .
i, JMQARATﬁNAM .. E 26/02/45 0103195
s, onaum"rz:‘i{\}zu B 15/01/45  01/03/95 i+
119, 1N SAXENA | N 15105/45  O1/03/95%¢
120. BHAGIRATLIL S 14/06/48 . 01/03/95-
AMNAMALAI(MRS.)
121 SHELLAARY: N I6eaT 016395
122, 11 NUMAN 5 “att N 30088 0103095
123 51;.:\_11,13.»3\'5;‘,'//\1_, C 16/10/48 G035
(LiRS.) e
124, S.OFADNIS W, 2025 01/03/95 |
125, VIPINPANDLEY w 10/12/46 01/11195
126, 1) KJONLIA ch o asmses oS
127, JAI SINGH MLENA W OUI0MY 05/1295
125, LAHGNDRAKUMAR W G3/09/47  0S/12/95
© GUPTA | .
129, |NDRA VOHRA EW 240130 0S/12/95

NS

g

R P —



—6 T 3
S.NAO. NAME (BRS.) RLY. DOB DATE OF
S PROFORMA
T PLACEMENT IN 8G
130, NK.KALLA CONC C10/07/48 0512095 -
4 }2( L.MSUTRADHAR NE 0044 0SN295
132. MAIESH LAL L 01/01/45  05/12/95
133, DINABANDHUDAITA B 15/02/42 0512195
134, SURESHS. ROL_LI UNE/SC 16/09/44 05/12/95
135. N.M.SUI.{ANA ‘N OI/QI/’JG 0s/12/95 ... " .
136. SHARAT CHANDRA *~ N 08/07/46  03/12/95
137. MANJUL SRIVASTAVA W 18/08/4S  C3/12/95
138.’.3.}<;.an01{ L 17/08/44  05/12/95
4 ;}9./ w NEC o 28/1147  05/12/95
140. RAJMANOLKAR™ " W ' 23/01/47 05/12195
141, RMNARASIMIA MURTHY "SC  03/02/45 0512195
142, DEVENDRAKUMAR . W 200349 19/12/95
JAIN |
143, l.zmgm;[RAmbA's‘ CCUUNR 010749 09712095
144, RN, TRIPATHI FNCC 300751 230198
145. C.S.TRIPATHI ' NE/W 26/01/48  23/01/98
146, SUIIAS NANDGAVE ~ C 17/09/51  23/01198
147, Kb URUGESAN . s 06/12/47 "~ 3101/98 ’
148 PRCHANDRA NEINR 08/01Ma  0lrRgn
149, RAp PAL SINGH N 010152 01/0S/98
" 150, ARUNA MADAN NEW 200747 0l
151, S.K.RASTOGI N 27/11/46  01/05/98 ...,



ANNEXURE

CLAUDHURY
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o —\% -
‘ ‘-"/'/\J -9- 'VX
s;r-z;o. NAME, (DRS.) LY. pOB  DATEOR
| FROFORMA
PLACEMENT IN 5G
152, UBALSINGLL Ee 2012150 01405198
;, )/3 BHARATTBORA NF PLCEAE - 01/08/98
' 154, SUMAN GAUR N. 00645  01/05/98
155 ISHWAR P, KESHWANL © W . 20/04/50  01/05/9%8
156, AL BUXY e VAT D105/
157, VHAIGIANKER I 2102048 Q105798
TRIPATH |
| 158, DEVESDRAPRATAP -~ E’ 10/05/51  01/05/98
é SING{
159, AMBIKA PRASAD SINHA T 30/06/46  01/05/98
160 SKRANJAN N GlOLAS 0U0SIOR
Al ANUIA BASUMATRI NE 200750 014598
162 ABDML SAMAD N 03/02/47  01/05/98
163 EVIENRY W .27/12/43 01/05/98
164, PALUVARY S 002 17/08/98
- KRIGHNAMURTHY
165. I 'liUPPAIALL SC . QUOTMG 0176w
166. AL SUMDER KUMAR S 27/03/42 01/09/9%
167. MANOJ BIARGAVA W 12/11/46 01/09/98
168, MAIESHKUMAR C 13/11/46 ~ 01198
GUETA ‘
169, SUDESHNA b /1644 0555



S.NO.

NAME (BRS.)

170.

171.

-, __.,.___-_—o___.—-..‘-_._-_.._.,_—__n_.n_.—____—.__

PP KHANDELWATL. - -

 ARUN KUMAIL .

. SRIVASTAVA

173,
174.
175.

176.
1717,

178.
.
180,
181,
4 182,

183.

£l ' 184.

185.

186.

187.

188,

189.

. JAYASHREE RANA=S,

11.S.MELNA
LAXMAN MARU.
BLIBHATI..GAR

TLJ PRAKASTL
SRIVASTAVA

SATYA PRAKASH
SHUKLA '

C.NMIEHROTRA

MADLUM EHROTRA:

CHATTAJ PAL SINGH '

1P MOST
KK TIWARL

VINOD KUMAR

: . AG A.RW 5.’“‘\[4

SHIV N/@NDAN PRASAD

1ISHIWAR CHANDER
VERMA

M.MELNAKSHI

WMRITUNJAY KUMAR - . -

SINGH
CPSLKAR

S KAHAGAMANL

WIN:

N

N
St

N

E.

N

S

CLWIER -

01/08/51

28/08/4%

21/12/49
23/01/52
22/11/52
10/10/48

13/11/53

26/03/53

13/05/50
22/11/50

19/12/48

- 26/04/48

10/07/53

10/69/5

- 01/01/52

. 13/07/50

13/01/53

01/01/51.

27107150

14/03/53

DATE OF
PROFORMA
PLACEMENT IN 86

05/07/99

0S/I0TG -

05/07/99 VR

05/07/99
05/07/99
057074072

05/07/99
05/07/8%

05/07/99
05/07/89.
05/07/92
06/05/00
0670644

06/0G140

06/06/00

06/06/00

05/06/00

. 06/06/00

06/06/00

06/06/00 . .

.\*m
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. ,NO. NAME (DRS) ‘RLY. DOB DATE OF o
: PROFORMA
PLACEMENT INSG
i} e _
190. UPENDRA BIINDWALE € 26/11/50  06{06/00
191; AKHILESH KUMAR W 24/07/54  06/06/00
SHARMA

',1"..32'.——' MRINAL I«’:.SU" [RADLAR  NF 02/01/58  10/63/00
- /' .

193, S.K.SABIARWAL N 08/12/54 1/08/60
: //194 SANJIV KUMAR DERA - NEF 28/10/58  15/08/00

1957 ANJAN KUMAR SAIRIA NF C01/02/55  10/08/00

RAILWAYS ()

(DR
DEPUTY SECRITTARY (it
RAILWAY BOARD.

Cepy to:-

1. - PSsto MR, MOS(R), MSR(D), Sr.PPbs to CRB, ¥C, 2T, ML, MM, 1S, ME, Phideerctary,
DGRUIS), ADG/S, Adviser E(GC), JS(C), IS(GY, 81, CDCTEMPP), DER, DSC)CIRIE

DS(L3), IDE(GC), US(E), Vig(C), ERB-I, US(C), Railway Board.
The Principal Dircgtor of Audit, All Indian Railways.
The FA&CAQs, All Indian Railways and CLW

o

Blhaves, Mow Dediil

The General Scerciarics, AIRE, R.No.248 & NFIR, R.No0.256-C, Rail Bhavan, New Dethi,
The General Secrctary, IRPOF, R.NO.268 & Sceretary General, FROA, RN.256-A, Rail

4



. l ‘
}\.O E\’Uﬂiﬁ GO/ P Dl () Eiy "(}’& Lisd

L RE E‘ anw 1O kA mm., or ﬁ

Q. \’Ellb!l‘li’iﬁf*l COTDI0EA (s

LT MIMISTRY OF RAILWAYS (RAIL

"O?D — Wit lvltlinr . i
ANNL\”QQP -

SOAT OAREATY

}' [IRSHEFLG I

HATIALAY ‘)

(}U\I LAY BOA Au} '

R ‘ RERYD

THE GENGRAL MANAGERS

CENTRAL RAL LWAY/LIUMBAL
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N 5. SHANKARLAL. ' NF OUO444 OL0&RT
- MuBDAR AR

. DARGHANKAGICHA W L3S 03/04/57

R .suw ,msom SN 100341 13/02/58

8. vmim uwsmc SANL W i1z . 1302008
9. un ANABALU. 8 oonwEs 130258

7}

'j| 1, N “s’m ANATHAN cm 5 {)4/{)1;/1,43'_
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18, CIL MARIHARAN 8 osnum onemmen

S19. ABEPRKUMARMITTU N 161046 28/07/00
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- w- . .
4 [

. R MANCL gA W tf/w/'s' 28107400

i . .RADE‘IAY SIUITYAM . N . .24/(){“’,1:; ) 5_3/@7/’()0'
S SHARMALC : .

.22, KL, ADHIKAR o B. {yosue 2ghrieo.
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ANNEXURE- "I

N.E.RAILWAY
MEMORENDUM

In terms of Railway Board's XXR No. E(o)II/98/PM/ 31 dated 22.04.98,
the following JA Grade, Officers of DRMS/N.F.Railway have been placed
/ in selection Grade (Rs. 14.300-10, 300/ - with effect from the date asindirected

against enclo.
SN. Name & Designation of the Doctor Date of placement.
"1  Dr.J.Chakrabarty, MS/ 10/ MLG euwy
& —— ) \
2. Dr.PXK Bora, SR. [NE/MLG 01.11.97
3. Dr.N.C.Rabha, MS/IC/NDC 03.03.98
4.  Dr. TK.Das, SR. IMO/IBRC 31.03.98
Sd/- Illigible

for General Manager(P)

No.E/41/111/236-1(o)Pt.-L Maligaon, dated : 0%05.98

Copy forwarded to for information and necessary action to:
CMD/MLG

SA &CAO(LGA)/Maligaon.

DRM & T(P)/  /Lumding.

DAO/Lumding,.

PS to./Maligaon.

Doctors concerned.

AN T A o

Sd/- igible
Dr. J.Chakrabarty : Sd/- Hligible
GC.5/5 for General Manager(P)
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NORTHEAST FRONTIER RAILWAY

Office of the
General Manager(P)
. Maligaon,Guwahati-11
No.E/41/IH/236—1(0) Pt.II _ ' - Dated: 15.03.2008
CPe
Dr. J Chakraborty,
\Ex. MS/MLG

., Vill-Jumbasti
Under P.O. & P.S. Badarpur
~ Dist-Karimganj.

Sub: Promotion to SA Grade.

Ref : Your letter No. NIL dated 10.08.2004.

. Your representation on the above mentioned subject was forwarded
to Board vide this office letter of even number- dated 01.02.2005. In response to that
a copy of Railway Board’s letter dated 07.03.2005 is enclosed for your kind

 information please. . |
* - DA: one , 25/

(8.K. Chow hux
(Asstt. Personnel Oﬂ'lca /Gaz)
For GENERAL MANAGER(P)




Government of India (Bharat Sarkar )
Mintistry of Railways (Rail Mantraiaya)
(Railway Board)

_Ng. E'(o')'r'n-zoosrAE/ee

The General Manager

Northeast Frontier Railw,
Guwahatr / )

| k\\\ _ (Attn Shri P K Smgh Dy CPO/G)

Sub ‘Dr. J Chakraborty, Ex- Sr MS/MLG, NF Rly - Represen*ahon
. agarnst non-promotion to SA Crade

Y U Ref: NF' Raiway's leter No. E/41/I1236-1{0)PLII  datec
01.02.2005.

kP bk kb

, The matter has been examined. None of the juniors of Dr. J
' Chakarborty, Ex-Sr.MS/MLG, NF Railway have been promoted to SA Grade till
-date. As per the revised seniority, Dr. Chakraborty’s turn for promotion to SA

" Grade d|d not came till his retirement on 28.02.2002. Therefore the question for
'hrs promotlon (or non-promotion) to SA Grade does not arise.

. “‘.. . .. ,'.,i-' [
L S Dr. J Chakarborty may be suitably advised.

- | Vi s
R L g (PPQHARMA)
P AR Lo R AT e, , DIRECTOR (Estt.)
S ZR RAILWAY BOARD
q’""?\l -i:’,”;:;;




